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Sir,

THE GAUHATI HIGH OURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.WI-38/ 202214597 lA

Smti layashree Bora,

Joint Reglstrar (Vigllance),

Gauhati High Court,

Guwahati.

Shri litu Mani Barman,

District & Sessions Judge,

Goalpara.
)L

0 May,2024

Withdrawal of Casual leave.

Letter No. DJG|2062 Dated 18.05.2024.

Dated Guwahatl, the 5

With reference to the above, I am directed to inform you that you have been

granted withdrawal of your casual leave on 22.05,2024 as well as station leave
permission till the evening ot 22.05.2024,

Yours faithfully,

9d-/-
]T. REGISTRAR (VIGILANCE)

Memo No.HC.VII-38/20221459a1A. dated, ,70-aJ-?ez^
Copy to

.( The Project Manager, Gauhati High Court.

RAR GIUNCEI


